INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

L

REVISED CAUSE LIST OF A BENCH FOR 06-AUGUST-2026 (THURSDAY)

“BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE DEBJANI MITRANEOGY, JUDICIAL MEMBER

IN COURT ROOM 5

10.30 AM

Srl | Appeal Number A,iz:;t' Assessee Name Remarks
g o /MIJQ 12026 | 2018-19 | [D] ARVIND SHANTILAL SHAH (E-FILE)

2. g !,ij% /2026 | 201819 | [A] ARVIND SHANTILAL SHAH

3 i erLr& 12024 | 201617 | [D] LARSEN & TOUBRO LIMITED (E-FILE)

4 281’,»46%!,202 4 | 2016-17 | [A] LARSEN AND TOUBRO LIMITED

5 e ﬂj& 12025 | 201516 | [A] ABHISHEK JEJRAJ DOSHI

B | goe ﬁ;m‘ 12026 | 2008-09 | [A] AROON TRAVELS (E-FILE)

g B WIIELI /2026 | 2019-20 | [D] ASHISH INDUR CHOWDHRY (E-FILE)

[ o0 /r\md 12026 | 2011-12 | [D] ALIA CREATIVE CONSULTANTS PRIVATE LIMITED (E-FILE)
8 | gt /rﬂ%m% 2016-17 | [A] ASHOK MADANLALII JAIN (E-FILE)

10 4/MI{TJ‘:4 12026 | 201415 | [A] ARVIND PRADHAN MANGE (E-FILE)

o /WIHT; 12026 |2019-2020 | [A] AMIT RAVKA (E-FILE)

e },Mlm 12026 | 202324 | [A] ADITYA PRABHAT KUMAR KHEMKA (E-FILE)

el IMIE;} 12026 | 2019-2020 | [A] ARUN BHIKAJI MHASKAR (E-FILE)

18] s /hﬂj’;‘,l /2026 | 2020-21 | [D] ANKIT GEMS (E-FILE)

A Mo /MrlrJ};fl 12026 | 2022-23 | [D] AMBIKA LOGISTICS PRIVATE LIMITED (E-FILE)

16 | 3067 /dﬂ’;,l /2026 | 201415 | [A] ANUPTECH EQUIPMENTS PRIVATE LIMITED (E-FILE)
4 ,erlrJ?d 12026 | 2017-18 | [D] LEELA LACE HOLDINGS PRIVATE LIMITED (E-FILE)
18| o /MIB:,I 12026 | 2017-18 | [A] LEELA LACE HOLDINGS PVT LTD

i |- e ;ﬁf& 12026 | 2017-18 | [A] LEELA LACE HOLDINGS PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF B BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER

AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 4

Srl | Appeal Number A,?i:‘:‘ Assessee Name Remarks
1 [ITA 1841/MUM/2025( 2021-22 |[A] SONU PANKAJ SHAKTI SAGAR SOQD ((C/F))

2 |ITA 5430/MUM/2025| 2017-18 |[A] NEO ITURKAA ENTERPRISES (E-FILE)

3 |ITA 8913/MUM/2025| 2005-06 |[A] SUBHASH SAHEBRAQO DESHMUKH

4 |ITA 8914/MUM/2025| 2006-07 |[A] SUBHASH SAHEBRAO DESHMUKH

5 |ITA 8915/MUM/2025| 2007-08 [[A] SUBHASH SAHEBRAO DESHMUKH

6 |ITA 8916/MUM/2025| 2008-09 |[A] SUBHASH SAHEBRAO DESHMUKH

7 |ITA 8917/MUM/2025| 2009-10 |[A] SUBHASH SAHEBRAO DESHMUKH

8 |ITA 8918/MUM/2025| 2010-11 |[A] SUBHASH SAHEBRAO DESHMUKH

9 | ITA 681/MUM/2026 | 2017-18 |[A] M/S NIFAN FINVEST LIMITED (E-FILE)

10 |ITA 2080/MUM/2026| 2022-23 F[I;‘:\}E;\IA'I'IDNAL COMMODITY & DERIVATIVES EXCHANGE LIMITED (E-
11 |ITA 5339/MUM/2026| 2013-14 |[D] BRIGHTSTAR SYNTEX PRIVATE LIMITED

12 |ITA 5346/MUM/2026| 2012-13 |[D] BRIGHTSTAR SYNTEX PRIVATE LIMITED

13 |ITA 5366/MUM/2026| 2025-26 |[A] ST BLASE S CHURCH

14 |ITA 5372/MUM/2026| 2010-11 |[D] NATIONAL PAYMENT CORPORATION OF INDIA

15 |ITA 5377/MUM/2026( 2021-22 |[D] BANK OF INDIA

16 |ITA 4616/MUM/2026| 2010-11 [D] THE MAHARASHTRA STATE CO-OPERATIVE MARKETING

FEDERATION LTD.
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 2

10.30 AM

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 728/MUM/2024 2015-16 | [A] PRIYA ANIL SHARMA

2 | ITA 3028/MUM/2025 2015-16 [D] CHETAN RASIKLAL SHAH (E-FILE)

3 | ITA 5855/MUM/2025 2017-18 | [A] PRITESH SURESH SHAH (E-FILE)

4 | ITA 6307/MUM/2025 2015-16 | [A] PRASHANT VASANT BHAMARE (E-FILE)

5 | ITA 7193/MUM/2025 2022-23 [A] ORBIT VENTURES DEVELOPERS

6 | ITA 1208/MUM/2026 | 2013-2014 |[A] PAWAN PODDAR (E-FILE)

7 | ITA 2993/MUM/2026 2013-14 [A] INTERMARKET INDIA PRIVATE LIMITED (E-FILE)

8 | ITA 3386/MUM/2026 2010-11 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
9 | ITA 3387/MUM/2026 2011-12 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
10 | ITA 3388/MUM/2026 2012-13 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
11 | ITA 3389/MUM/2026 2013-14 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
12 | ITA 3390/MUM/2026 2014-15 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
13 | ITA 3391/MUM/2026 2015-16 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
14 | ITA 3392/MUM/2026 2016-17 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
15 | ITA 3393/MUM/2026 2017-18 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
16 | ITA 3394/MUM/2026 2018-19 [D] INDIAN INSTITUTE OF BANKING AND FINANCE (E-FILE)
17 | ITA 3675/MUM/2026 2020 21 [D] PROMPT PERSONNEL PRIVATE LIMITED (E-FILE)

18 | ITA 4755/MUM/2026 2026-27 [A] DATTA DURGA PUBLIC CHARITABLE TRUST

19 | ITA 4797/MUM/2026 | 2022-2023 |[A] CROSSEAS CAPITAL MARKETS PRIVATE LIMITED

20 | ITA 4447/MUM/2026 2014-15 [A] PRAMOD SURENDRA MEHTA (E-FILE)

21 | ITA 4479/MUM/2026 2022-23 [D] M/S CENTURY CARGO CARRIER PRIVATE LIMITED (E-FILE)
22 CO 239/MUM/2026 2022-23 [A] CENTURY CARGO CARRIER PRIVATE LIMITED

23 | ITA 4600/MUM/2026 2014-15 [A] PROSPECT ENGINEERING WORKS

24 | ITA 4629/MUM/2026 2021-22 [A] PROTECHMANIZE SOLUTIONS PRIVATE LIMITED

25 | ITA 4630/MUM/2026 2022-23 [A] PROTECHMANIZE SOLUTIONS PRIVATE LIMITED

26 | ITA4631/MUM/2026 2023-24 [A] PROTECHMANIZE SOLUTIONS PRIVATE LIMITED

27 | ITA 4632/MUM/2026 2024-25 [A] PROTECHMANIZE SOLUTIONS PRIVATE LIMITED

28 | ITA 4637/MUM/2026 2023-24 [A] CYQUREX SYSTEMS PRIVATE LIMITED

29 | ITA 4718/MUM/2026 2020-21 [A] PIDILITE INDUSTRIES LIMITED

30 | ITA 1664/MUM/2026 2011-12 [D] CHANDRA ASOO NIHLANI (E-FILE)

31 | ITA 1745/MUM/2026 2022-23 | [D] PRAKASH GOLCHA HUF (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

. REVISED CAUSE LIST OF D BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER

AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

Srl | Appeal Numb'er ' Ai::"rt' Assessee Name Remarks
1 |ITA 4277/MUM/2025| 2018-19 | [D] MADHU ANAND SHAH (E-FILE)

2 |ITA 9476/MUM/2025| 2018-19 | [A] DEVEN JITENDRA MEHTA (E-FILE)

3 |ITA 2105/MUM/2026| 2016-17 |[D] DIAMOND DEVELOPERS (E-FILE)

4 |ITA 2144/MUM/2026| 2011-12 | [A] RAMESH CHANDRA SETHI (SG)

5 |ITA 2367/MUM/2026| 2016-2017 | [A] DREAMZ MYNEWCAR INDIA PRIVATE LIMITED (E-FILE)

6 |ITA 3179/MUM/2026| 2012-13 p[é\gz&ifl(ﬁlziﬁfgs PORWAL ADMINISTRATOR OF ESTATE OF LATE PARAS
7 |ITA 3692/MUM/2026| 2019-20 | [A] MEERA SANJAY PATIL (E-FILE)

8 l'I:A 3814/MUM/2026| 2020-21 | [A] MANJU KAMAL NAGDEV (E-FILE)

9 |ITA 3889/MUM/2026| 2021-22 |[A] RAVINDER KUMAR JAIN (E-FILE)

10 |ITA 3833,"MUM,/2026 2019-2020 | [A] M.U. ENTERTAINMENT (E-FILE)

1 [T sesomumas|_zos | IR e AT LD (Ut s
[ sesmaoe|_z01520 AL MR TERARISES RIVATE LT (HROUGH VIRGD
1 [ sesaomacas]_anar | [AT AN TS PRAATE LT (HHOUG VoD
14 |ITA 4876/MUM/2026| 2022-23 | [A] MUKAND SUMI SPECIAL STEEL LIMITED (E-FILE)

15 |ITA 7821/MUM/2025| 2022-23 | [A] RANJEET BALESHWAR SINGH

16 | ITA 955/MUM/2026 | 2010-11 | [A] DHIRAJLAL AND COMPANY (E-FILE)

17 | ITA 956/MUM/2026 | 2010-11 | [A] DHIRAJLAL AND COMPANY (E-FILE)

18 |ITA 2755/MUM/2026| 2011-12 | [A] RAJESH HARIBHAI SHAH (E-FILE)

19 |ITA 2776/MUM/2026| 2010-11 | [A] RAJESH HARIBHAI SHAH (E-FILE)

20 |ITA 8901/MUM/2025| 2017-18 | [A] M/S. RONAK GOLD

Assistanf Registrar]
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF E BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 6

AT 10.30 AM

Srl

Assmt.

Year Assessee Name Remarks

Appeal Numbe.r

ITA

1391/MUM/2024 | 2014-15 | [A] M/S EVERGREEN FINANCIAL SERVICES

(80)

145/MUM/2024 2015-16 | [A] EVERGREEN FINANCIAL SERVICES

ITA

1623/MUM/2024 2015-16 | [D] EVERGREEN FINANCIAL SERVICES (E-FILING)

ITA

1624/MUM/2024 2014-15 | [D] EVERGREEN FINANCIAL SERVICES (E-FILING)

ITA

1392/MUM/2024 | 2012-13 | [A] KANAKIA SPACES PRIVATE LIMITED

ITA

1393/MUM/2024 | 2016-17 | [A] KANAKIA SPACES PRIVATE LIMITED

ITA

1304/MUM/2024 | 2014°15 | [A] KANAKIA SPACES PRIVATE LIMITED

ITA

1395/MUM/2024 2018-19 | [A] KANAKIA SPACES PRIVATE LIMITED

ITA -
1396/MUM/2024 2019-20 | [A] KANAKIA SPACES PRIVATE LIMITED

10

ITA
1397/MUM/2024 2015-16 | [A] KANAKIA SPACES PRIVATE LIMITED

11

ITA

1398/MUM/2024 2017-18 | [A] KANAKIA SPACES PRIVATE LIMITED

12

ITA

1399/MUM/2024 | 2013-14 | [A] KANAKIA SPACES PRIVATE LIMITED

13

ITA

1631/MUM/2024 2019-20 | [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING)

14

ITA
1632/MUM/2024 2018-19 | [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING)

15

ITA
1633/MUM/2024 2017-18 | [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING)

16

ITA

1634/MUM/2024 | 2016-17 | [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING)

17

ITA

1635/MUM/2024 | 201516 | [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING)

18

ITA

1636/MUM/2024 2014-15 | [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING)

19

ITA

1637/MUM/2024 | 2013-14 | [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING)

20

ITA
1638/MUM/2024

2012-13 | [D] KANAKIA SPACES REALTY PVT. LTD. (E-FILING)




e el

REVISED CAUSE LIST OF E BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 6

AT 10.30 AM
Srl |Appeal Number A‘s:::_t Assessee Name Remarks
2 o /M?JT’!?ZOZG 2016-17 | [A] JACOB GUTSAV SPORON FIEDLER (E-FILE)
22 16/Mm’;‘2026 2017-18 | [A] JACOB GUSTAV SPORON FIEDLER (E-FILE)
Bl o /M?szozs 2018-19 | [A] JACOB GUSTAV SPORON FIEDLER (E-FILE)
2| g /M?szozs 2019-20 | [A] JACOB GUSTAV SPORON FIEDLER (E-FILE)
25{ 4o /Mm?zozs 2019-20 | [A] JACOB GUSTAV SPORON FIEDLER (E-FILE)
26| 0 /Mgﬁ 12026 | 201415 | [A] HEENA DINESHKUMAR SUKHANANDI
27| s nﬁ‘d 12026 | 2015 | [D] KUNDAN INDUSTRIES LIMITED (E-FILE)
28| e /NI;L?,‘ 12026 | 201415 | [D] ENCORE NATURAL POLYMERS PVT. LTD (E-FILE)
29] o /nﬁa 12026 | 2019-20 | [A] TIGON REALITY PRIVATE LIMITED (E-FILE)
o [ /nima 12026 | 202122 | [A] HARSHALT FULCHANDRA BHOIR (E-FILE)
TR /1313:4 12026 | 2019-20 | [A] KAMAL MAHESHWARI (E-FILE)
B i /PI“TJ?' 12026 |2013-2014] [A] HARICHANDANA DEVELOPERS PRIVATE LIMITED (E-FILE)
33 | s /MIET\‘,I 12026 | 2017-18 | [A] ARUNDHATI PRASANNAKUMAR KANE (E-FILE)
3 s /MIE‘?,I 12026 | 2022-23 | [A] ESSAR POWER LIMITED (E-FILE)
- A /me! 12026 | 2016 | [D] KUNDAN INDUSTRIES LIMITED (E-FILE)

Assistant Registrar
UL _ 05-Aug-2026
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- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF G BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

IN COURT ROOM 8
AT 10:30 AM

Srl | Appeal Number ﬂs,::‘rt' Assessee Name Remarks
1 TI:A 7358/MUM/2025| 2018-19 | [A] SHREEM INC

2 |ITA 9496/MUM/2025| 2022-23 | [D] ZUME INDIA PRIVATE LIMITED (E-FILE)

3 | ITA 123/MUM/2026 | 2021-22 | [A] GOWD SARASWAT BRAHMAN SABHA MUMBAI (E-FILE)

4 |ITA 2846/MUM/2026| 2009-10 | [A] GENESH CONSTRUCTION COMPANY (E-FILE)

5 |ITA 2919/MUM/2026| 2017-18 |[A] SECUR CREDENTIALS LIMITED (E-FILE)

6 |[ITA 4306/MUM/2026| " 2013-14 | [A] SAMSARA FUND ADVISORS PRIVATE LIMITED (E-FILE)

7 | SA97/MUM/2026 2013-14 | [A] SAMSARA FUND ADVISORS PRIVATE LIMITED (E-FILE)

8 |ITA 4949/MUM/2026| 2027-28 |[A] SETTNA MEMORIAL FOUNDATION

9 |ITA 4954/MUM/2026| 2023-24 | [A] GHATKOPAR DEVANG CO-OPERATIVE HOUSING SQCIETY LIMITED
10 |ITA 4955/MUM/2026| 2023-24 | [A] GHATKOPAR DEVANG CO-OPERATIVE HOUSING SOCIETY LIMITED
11 |ITA 4959/MUM/2026| 2011-12 | [A] GIRISH VAZE

12 |ITA 4969/MUM/2026| 2022-23 | [A] SARANGA ANIL AGGARWAL

13 | ITA 266/MUM/2026 | AY 2022-23 | [A] WELLNESS FOREVER HEALTHTECH PRIVATE LIMITED (E-FILE)

14 |ITA 1971/MUM/2026| 2022-23 | [D] WELLNESS FOREVER HEALTHTECH PRIVATE LIMITED (E-FILE)

15 |ITA 4886/MUM/2026| 2023-24 | [A] SHREE GOREGAON DIGAMBER JAIN MANDIR TRUST (E-FILE)

Assistant Registrar
Do -Aug-2026
L




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF H BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

5199/MUM/2026

AT 10.30 AM
Srl | Appeal Number A$:21:. Assessee Name Remarks
ITA [A] HINDUSTAN UNILEVER LIMITED (AS A LEGAL SUCCESSOR OF
1 3741/MUM/2024 2020-21 EILAXOSMITHKLINE CONSUMER HEALTHCARE LIMITED) (SG (E-
LED))
ITA
2 7450/MUM/2025 2022-23 | [A] SUVITA REAL ESTATE PRIVATE LIMITED (E-FILE)
3 |ITA 645/MUM/2026|AY 2022-23| [A] SUVITA REAL ESTATE PRIVATE LIMITED (E-FILE)
IT(TP)A - =
4 836/MUM/2026 2022-23 | [A] HARSHID EXPORTS (E-FILE)
ITA
5 2202/MUM/2026 AY 2022-23| [A] SCHOTT GLASS INDIA PRIVATE LIMITED (E-FILE)
ITA
__6 2209/MUM/2026 2022-23 | [A] SAS INSTITUTE (INDIA) PRIVATE LIMITED (E-FILE)
7 | ITA 45/MUM/2019 | 2014-15 | [A] INTERACTIVE BROCKERS (INDIA) PVT. LTD
8 |ITA 728/MUM/2026| 2018-19 | [A] KASHMIRA RAINIKANT DOSHI (_SMC)
ITA
9 5519/MUM/2026 2023-24 | [A] AARTI ENTERPRISES LLP
10 ITA 2017-18 [A] VASANT VALLEY IVY CO-OPERATIVE HOUSING SOCIETY
5523/MUM/2026 LIMITED
ITA
11 5635/MUM/2026 2026-27 | [A] HOLY CROSS CHURCH
IT(IT)A
i = -FILING
12 6962/MUM/2024 2021-22 | [A] INVENIO BUSINESS SOLUTIONS PRIVATE LIMITED (E-F )
ITA
13 4104/MUM/2024 2015-16 | [A] HINDALCO INDUSTRIES LIMITED
ITA
14 4614/MUM/2024 2015 [D] HINDALCO INDUSTRIES LTD (E-FILE)
ITA
15 5811/MUM/2024 2021-22 | [A] ICCHAPURAM TOLLWAY PRIVATE LIMITED (E-FILE)
IT(TP)A : e
16 3802/MUM/2025 2015-16 | [A] ICICI BANK LIMITED (E-FILE)
IT(TP)A > :
117 | ggs3/mum/2025 | 201617 [A] ICICI BANK LIMITED (E-FILE)
IT(TP)A ; c
18 8954/MUM/2025 2021-22 | [A] ICICI BANK LIMITED (E-FILE)
IT(TP)A 5 ; -
19| 4a28/MUM/2026 | 2017-18 | [A] ICICI BANK LIMITED (E-FILE)
ITA
20 4855/MUM/2025 2015-16 | [D] ICICI BANK LIMITED (E-FILE)
ITA &
21| 573 /mum/2025 | 2016-17 | [D]ICICI BANK LIMITED (E-FILE)
= ITA
22 9274/MUM/2025 2021-22 | [D] ICICI BANK LIMITED (E-FILE)
23 ITA 2017-18 | [D] ICICI BANK LIMITED




REVISED CAUSE LIST OF H BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 7

AT 10.30 AM
Assmt.
Srl | Appeal Number Year Assessee Name Remarks
ITA
24 4552/MUM/2024 2020-21 | [A] SHRI SOMESHWAR S.S.K.LTD
ITA
25 6013/MUM/2024 2021-22 | [A] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LTD.
ITA
26 1648/MUM/2025 2010-11 | [A] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LIMITED
ITA
27 6567/MUM/2025 2022-23 | [A] SHRI SOMESHWAR S S K LTD
ITA
28 1851/MUM/2026 2011-12 | [A] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LTD
ITA
29 1852/MUM/2026 2012-13 | [A] SHRI SOMESHWAR SAHAKARI SAKHAR
ITA
30 1853/MUM/2026 2016-17 |[A] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LTD
ITA
31 1854/MUM/2026 2009-10 | [A] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LTD
32 ITA 2017-18 [D] SHRI SOMESEHWAR SAHAKARI SAKHAR KARKHANA LIMITED
| 2291/MUM/2026 (E-FILE) :
33 ITA 2016-17 [D] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LIMITED (E-
2290/MUM/2026 FILE)
34 ITA 2018-19 [D] SHRI SOMESHWAR SAHAKARI SAKHAR KARKHANA LIMITED (E-
2292/MUM/2026 FILE)
= ITA
35 1016/MUM/2026 2022-23 | [A] SHELL INDIA MARKETS PRIVATE LIMITED
ITA
36 1024/MUM/2026 2022-23 | [A] TATA MOTORS PASSENGER VEHICLES LIMITED
ITA
37 3711/MUM/2026 2022-23 | [A] SYENSQO SPECIALTIES INDIA PVT LTD (E-FILE)
ITA
38 1544/MUM/2026 2018-19 | [A] MARIA GORETTY BELLA DIAS (SMC)

i Registrar
-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF K BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 9
AT 10.30 AM

Srl | Appeal Number A,?::rt Assessee Name Remarks
8 mrm,l 12025 | 2922:23 | [A] FLYTXT MOBILE SOLUTIONS PRIVATE LIMITED (E-FILE)
2ol n}lm 12026 | 202223 | [A] KGK CREATIONS PRIVATE LIMITED (E-FILE)

3 P ;’MIEAM 12026 | 200809 | [A] PRABHADEVI SHIVALIK CHS LIMITED

4 o n};{ﬁw /2026 | 2007-08 | [A] PRABHADEVI SHIVALIK CHS LIMITED

5 5632“4%1 /2026 | 201314 | [A] PRABHADEVI SHIVALIK CHS LIMITED

6 | cons ;M[E?a /2026 | 201819 | [A] PRABHADEVI SHIVALIK CHS LIMITED

R /h{{,’:,l 12026 | 2013-2014 | [A] RAILROAD LOGISTICS INDIA PRIVATE LIMITED

80 oo /wﬁw 12026 | 2016-17 | [A] DINESH JAYANTILAL VORA

g /Mrma 12026 | 2017-18 | [A] DINESH JAYANTILAL VORA

19 e !hﬂﬁﬂ 12026 | 2009-10 | [A] SHIV TRADING CO (E-FILED)

Assistant Registran
~/ 05-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF SMC BENCH FOR 06-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

AND HON'BLE DEBJANI MITRANEOGY, JUDICIAL MEMBER

IN COURT ROOM 5

AT 10.30 AM
i | Appest sumber A‘?Z?: Assessee Name Remarks
ITA
L | 3583/mMuM/2026 | 201819 [A] MEERA SANJAY PATIL (E-FILE)
ITA
2 | 3740/MmuM/2026 | 201819 [A] SURESH SWAROOPCHAND MEHTA (E-FILE)
ITA
3 | 3704/MuM/2026 | 2013-14 | [A] AMANKUMAR BIRMARAM PRAJAPAT (E-FILE)
ITA
4 | 3951/Mum/2026 | 2018-19 | [A] NANDKISHORE NARADMUNI GUPTA (E-FILE)
ITA
5 | 4074/MuM/2026 | 2020-21 | [A] VINOD WADHUMAL MALKANI (E-FILE)
ITA
6 | 4120/MuM/2026 | 2017-18 | [A] PRAKASH SHANKERLAL THADANI (E-FILE)
ITA
7 | 4220/MUM/2026 | 2020-21 | [A] MILIND GADKARI (E-FILE)
8 ITA 2020-2021 | [A] AUTHUM INVESTMENT & INFRATSRUCTURE LIMITED (E-
4427/MUM/2026 FILE)

Assis Registran
A 05-Aug-202




